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Title: Further discussion Regarding Sustainable Development Goals raised by Dr. Ramesh Pokhriyal Nishank on the 5th August, 2015.

HON. DEPUTY SPEAKER: Now we take up Discussion under Rule 193; Shri Prahlad singh Patel to continue.
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HON. DEPUTY-SPEAKER: Mr. Prahlad Singh Patel, you may continue next time.
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PRIVATE MEMBERS' BILLS - I
HON. DEPUTY-SPEAKER: Now the House will take up Private Members' Business — Introduction of Bills.
Item No. 15, Shri Kalikesh N. Singh Deo — not present;
Item No. 16, Shri Kalikesh N. Singh Deo — not present;
Item No. 17, Shri Kalikesh N. Singh Deo — not present
Item No. 18, Shri Pankaj Chaudhary



